H.P. STATE POLLUTION CONTROL BOARD
Him Parivesh, Phase-111, New Shimla (H.P.) 171009

No. PCB/NGT/OA No. 635/2017- Lo 48 Dated: ¢ /n,/ 2o LD

\Ae Registrar General,

Hon’ble National Green Tribunal,
Faridkot House, Copernicus Marg,
New Delhi-110001.

Subject:  O.A. No. 635/2017 titled as Ramesh Chand V/s State of H.P & Ors, before the
Hon’ble NGT Delhi: Compliance Report of HPSPCB to order dated 29.07.2019
thereof.

Sir, :

In the above-cited subject matter relating to illegal and rampant construction in Manali

and Macleodganj (Dharamshala) area of H.P, Hon’ble NGT had constituted a Special Expert

Committee vide order dated 19.09.2018 for carrying out capacity assessment of these two towns.

The Committee filed its report which was accepted by the Hon’ble NGT and vide order dated

29.07.2019, directions were passed to State Government of H.P. to act on the basis of report.

In this connection, it is intimated that in view of the recommendations of the
committee/the aforecited order dated 29.07.2019, the compliance report has been submitted by both
Regional Officers, HPSPCB, Dharamshala and . Regional Officer, HPSPCB, Manali, on the points
related to State Pollution Control Board. ' s

As per the reports no fresh Consent/NOC has been issued by the State Board after.
passing of the said order by Hon’ble NGT in the said towns. The State Board shall maintain
surveillance and also take regulatory action as and when required in accordance with law.

The detailed compliance reports of Regional Office, HPSPCB, Dharamsala and Manali
are enclosed (at Annexure R-1/1 & R1/2 respectively), which may kindly be taken on record

please.

(Enclosed: as above) :
Y ourg faithfully,
o;‘ 0 7? 220

Member Secretary
HPSPCB, Shimla
Tel. No. 0177-2673766



Annexure- R-1/1

H.P. STATE POLLUTION CONTROL BOARD

* “Him Parivesh Bhawan”, Regional Office Dharamshala
e ——— Near GSSS, Dari, Tehsil Dharamshala, Distt.-Kangra (H.P.), PIN 176057
_— Phone No. 01892-222628
Website: http://hppcb.nic.in e-mail: pcbrojassur@gmail.com
No: PCB/635 of 2017 File/RO (D/salay20- Af 2K \ Dated: 2. \o ( DIEY
To
The Member Secretary,
H.P. State Pollution Control Board,
Him Parivesh, Phase-IlI,
New Shimla-09, H.P.
Subject: Order dated 29-7-2019 passed in O.A. No. 635 of 2017 titled Ramesh Chand V/s
State of H.P. & Ors. by the Hon’ble NGT: Compliance thereof in Dharmshala
Mecleodganj area.
Sir, i

Please refer order dated 29-7-2019 passed in O.A. No. 635 of 2017 titled Ramesh Chand
V/s State of H.P. & Ors. by the Hon’ble NGT related to construction activities in Manali and Mcleodgan;j
area conveyed to this office vide Member Secretary office letter no. PCB-NGT OA - Ramesh
Chand/2017-16641-49, dated: 3/8/2019, wherein after perusal of the report of the Expert Committee
following directions have been passed:
“...15 With regard to Mcleodganj, a separate report has been submitted. Afier examining
various parameters, the Expert Committee recommended as follows: “In view of above it is
recommended to enforce a complete ban on construction activities in McLeodganj excepl the
construction of residential houses for their own uses/purl and government buildings. The
construction of other types should only be perm] unless and until adequate provisions for solid
waste management is put in place.

19. We are of the view that the Expert Committee report must be accepted. We direct the State of
Himachal Pradesh to act on the basis of above reports, take further preventive and remedial
action and file a compliance report within three months by email at judicialngt@gov.in....."

Further as per the recommendations of the committee in the afore cited order, the compliance on the
points related to State Pollution Control Board are as under: -

I. As per the directions of the Hon’ble NGT it is directed to enforce a complete ban on
construction activities in McLeodganj except the construction of residential houses for
their own uses/purl and goVernment buildings. The construction of other types should
only be perm] unless and until adequate provisions for solid waste management is put in
place. No fresh consent has been issued by the State Pollution Control Board for the
hotel/guest house in the area, after passing the said order.

2. In regard to Solid Waste Management , matter was taken up with Dharamshala Municipal
Corporation who has informed about the steps being taken by them to comply the requirements
of Solid Waste Management Rules, 2016 vide their office letter no. DMC/Engg/()2-/2019-5668,
dated: 9/1/2020 (copy enclosed Annexure-A).
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Regarding installation of organic waste converter in the bigger hotels, State Pollution Control
Board has notified the same vide no. PCB/79" Board Meeting Consent/201 9-23585-23623, dated:
4/11/2019 (Enclosed , Annexure-B) stating that hotels having more than 50 double bed rooms
located outside the boundary of municipal bodies shall provide its own Solid Waste Management
System i.e. Organic Waste Composting Machine. The study area as per this court order falls
within Municipal Corporation Dharmshala. However, necessary directions in this regard have
already been issued to the concerned hotels in District Kangra,

The regular sampling and water quality monitoring of water resources is being undertaken in
Mcleodganj area. (Well at D/s MSW Dump Site at Dharamshala, Charan Khad U/s STP
Dharamshala, Charan Khad D/s STP Dharamshala and STP Dharamshala, Charan Khad U/s
Bhagsunag, River Gaj Water Supply Scheme Dharamshala Town, Near Dharamshala Cantt.,
River Bather Water Supply Scheme Dharamshala Town, Near Dal Lake).Enclosed, Annexure-C.

With respect to the vehicular pollution, special vehicle monitoring camps were organized by State
Board. The reports attached Annexure-D, -

A few hotels in the area under reference, have installed standby soundproof DG sets who have
been directed to have adequate stack height as per norms.

Two number Air Quality monitoring stations are operational in Dharamshala area i.e in Kotwali
Bazar Dharamshala and in the premises of the office of the State Pollution Control Board at Dari.
Results enclosed as Annexure-E. The contents of Annexure ~E indicate quality within limit. In
case any violation is observed , the State Polltuion Contorl Board shall take aj| regulatory actions
within its mandate,

This is submitted for favour of your kind information please,

Yours faithfully,

@blmicﬁ
Dr. R.K. Nadda
Environmental Engineer



Annexure- A

A\
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No. DMC/Engg/(F)2-/2019- 5665
Office of the commissioner

Dharamshala Municipal Corporation.
T — Dated:- c9- &/~ Roo

1. District Tourism Development Officer
J/Bharamshala, Distt. Kangra
. Environmental Engineer
Pollution Control Board, Dharamshala
Sub:- Meeting with officers/officials of Pollution Control Board and Tourism

Department held in the office chamber of Commissioner, Dharamshala
Municipal Corporation at 11:00 AM on 6" January 2020.

Please find attached herewith the minutes of the meeting held at 11:00 AM on
6™ January 2020 for your perusal and taking further necessary action at your end please.

AddlL ?}Tnmissioner
DA: As attached Dharamshala Municipal Corporation
Endst No. Dated:
Copy to:

1. The Deputy Commissioner, Kangra at Dharamshala for information please.

Addl. ca:'n}iiissioner
Dharamshala Municipal Corporation

—t
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Meeting with officers/officials of Pollution Control Board and Tourism Department

held in the office chamber of Commissioner, Dharamshala Municipal Corporation at
ﬂ‘ 11.00 AM on 6" January 2020. '

The following officers/officials attended the meeting:

' S. No [ Name Designation & Organisation

1. Ms Sunaina Sharma Deputy Director, Tourism, Dharamshala.

Z. Er R.K Nadda Enviornmental Engineer, PCB,
Dharamshala.

3. Er Sanjeev Saini Executive Engineer (Municipal
Engineer), DMC

4. Er Satnam Singh Executive Engineer, DMC

5, Er Varun Gupta Asst. Enviornmental Engineer, PCB,
Dharamshala.

6. Sh Sanjay Sharma ATDO, O/o DTDO, Dharamshala.

1. At the outset of the meeting the participants were welcomed by the worthy Commissioner,
Dharamshala Municipal Corporation and the agenda for holding the meeting was appraised to
the participants. The orders of the Hon’ble NGT passed on 29-7-2019 viz a viz the provisions
of Solid Waste Management were discussed wherein the Hon’ble NGT on page No. 17
(point. No.15) of the order has cited that with regard to Mcleodganj, a Separate report has
been submitted. After examining various parameters, the Expert Committee recommended as
Jollows:

In view of above it is recommended to enforce a complete ban on construction activities in
Mcleodganj except the construction of residential houses for their own uses/purl and
Government buildings. The construction of other types should only be perm} unless and
until adequate provisions for solid Waste management is put in place.”’

The concrete steps initiated to comply the requirements of Solid Waste management
Rules,2016 by Dharamshala Municipal Corporation were discussed thread ware.

i)
ii)

iif)

iv)

The bye laws for door to door garbage collection and disposal have been notified in the
e-Gazette of H.P. on 9" August 2019,

The segregation at source is being carried out by the workers provided by service
provider of Dharamshala Municipal Corporation in all the wards. However 100%
segregation has not been achieved. DMC, with the help of various NGO’s, is carrying
out IEC activities to educate and sensitize the households & other stakeholders for
effective segregation of waste at source. Self help Groups (SHGs) have also been
roped in by DMC for effective IEC and other sanitation activities. Various workshops
in this regard have been held in major education Institutions and for women groups
etc. One to one interaction with household is also being carried out by DMC for
effective IEC.,

Door to Door Collection of Municipal Solid Waste has been started by DMC in all the
17 wards. However, DMC is still striving to cover 100% households for collection of
Solid Waste. '

Transportation of Municipal Solid Waste is performed by using 10 No’s Jeeps,
5 No’s three wheelers /autos and 2 No’s tipper trucks with crane mechanism from the
wards upto Solid Waste treatment site of Dharamshala Municipal Corporation.

¥
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v) 70 No’s state of the art underground bins have been installed by the Dharamshala
Municipal Corporation. In addition to this 70 more bins are being installed by
Dharamshala Smart City Limited. These bins consist of two separate bins installed in
each location. One bin, comprising of 2 cum capacity is for wet/organic waste whereas
the other bin consist of two compartments of 1.5 cum each for plastic and other waste.
The lifting of three bins is being carried out by using specialised trucks with Crane
mechanism.

vi) Fresh tenders for collection and transportation of Municipal Solid Waste have been
invited by DMC.Technical evaluation of these tenders is in progress and efforts shall
be made to award the work within the month of January 2020. These tenders have
been prepared as per the guidelines contained in SWM rules 2016 and bye laws
prepared by DMC in this regard.

vii)In addition to this a proposal is being prepared by Dharamshala Smart City Limited
wherein new hotels/Restaurants will be asked to adopt best available technology for
wet waste treatment like composting pits or other best available technology.

viii) Dharamshala Municipal Corporation has constructed composting pits at seven
decentralised locations in the DMC area for the management/processing of
wet/organic waste.

ix) Dharamshala Municipal Corporation has setup four kiosks for the collection of plastic
wastes, consequent upon the notification of the Govt. dated 02-10-2019.The scrap
dealers and waste pickers have been registered and integrated for collection,
processing and disposal of single use plastic.

2. The officers/officials of pollution control Board informed that they are receiving
application cases for grant of consent to establish and consent to operate wherein the planning
permissions/completion certificates have been issued by DMC. They seek clarification as to
what process shall be adopted in dealing with such cases in view of orders of Hon’ble NGT
and requirement of Solid Waste Management rules, 2016. Commissioner Dharamshala
Municipal Corporation advised that separate procedure shall be adopted for planning
permissions/completions issued prior to the judgement of Hon’ble NGT and those issued
after the judgement. The DTO, also consented to following proposition as it conforms to all
statutory requirements and facilitates the hoteliers and other entrepreneurs within the legal
parameters.

a) Planning permission/completion issued before the orders of Hon’ble NGT:

It is informed that DMC followed the norms/regulations envisaged in TCP
act/Development ~ Plan  while dealing the cases of planning
permission/completions. Since these planning permissions / completions have
been accorded by Dharamshala Municipal Corporation prior to the judgement
passed by the Hon’ble NGT, it was decided that the consent to establish and
consent to operate shall be accorded by Pollution Control Board. In case of
consent to establish the entrepreneur may be asked to give an undertaking that he
shall mandatorily establish a composting unit for wet waste and create facility to
keep the dry waste within his premise and hand it over to waste collector of DMC.
He shall pay monthly charges for waste collection regularly.



b) Planning/completion issued after the orders of Hon’ble NGT:

It is further decided that DMC & Pollution Control Board shall take an
undertaking from the applicants that they shall construct/install composting
pits/mechanical composters, waste to energy plants or other best available
technologies in the field of Solid Waste Management and such provision shall be
incorporated in the site/building plan too. The planning permissions/completions
shall be issued to the applicant by Dharamshala Municipal Corporation thereafter.
Pollution Control Board shall follow the same process for grant of consent to
establish/consent to operate.

At the end, Commissioner, Dharamshala Municipal Corporation urged the officers/officials
of Pollution Control Board to assist Dharamshala Municipal Corporation and suggest the best
available technologies for the processing of solid waste by commercial establishments in
Mcleodganj as well as other areas of the DMC whigh can be effectively put in place in the
Corporation area. The meeting ended with thanks to the chair.

p

Confmissioner
Dharamshala Municipal Corporation
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ANNE(URE - B

H.P. STATE POLLUTION CONTROL BOARD
HIM PARIVESH, PHASE-T1I

NEW SHIMLA-171009

No.PCB/ 79" Board Meeting Consent /2019-
dated:

Natification

In pursuance to the decision taken by the State Board in its 79" Board Meeting held on
5.8.2019 vide item N0.79.07 and in partial modification of the Notification No.PCB/74" Board

Viceling Consent/2016-1861-1900 dated 2.5.2016, the following may be inserted after Sr. No.VI
of the said notification. .

§r. No. VII: The residential colonies located outside the boundary of Municipal bodies having
more than 25 apartments amc'i hotels having more than 50 double bed rooms located outside the
boundary of municipal bodies shall provide its own Solid Waste Management System i.e.

QOrganic Waste Composting Machine.
(Adi%egi)

. Member Secretary
No. PCB/ 79" Board Meeting Consent /2019- 23585~ 234627 dated: Ly .1y 2.5
Copy forwarded to the following for information and necessary action:- HEld
i. The Additional Chief Secretary (Env. Sc., & Tech.) to the Govt. of H.P.
The Additional Chief Secretary (Industries) to the Govt. of H.P. Shimla.
The Pr. Secretary (MPP & Power) to the Govt. of H.P.
The Secretary (UD) to the Govt. of H.P. Shimla.
The Secretary (IPH) to the Govt. of H.P. Shimla.
The Director, Department of Environment, S&T Govt, of HL.P.
The Director, Department of Industries, Udyog Bhawan Shimla.
The Managing Dircctor, (HRTC) Shimla.
_ The Chief Executive Officer, Him Urja Bhawan Kasumpti Shimla.
10. The Managing Director, HLP. Tourism Development Corporation, HP Shimla.
11, The Controller of Printing & Stationary, Govt. of H.P. Shimla with a request to publish the
not ‘ication in the official gazette.
U2 All the Regional Office, HPSPCB. (R 0, DLMYWJ« w(;v) -
13. The PSO/SSO/SO, HPSPCB.
14. All General Managers, Distt. Industries Centers in H.P.
15, The System Manager (IT) HP PCB Shimla to host the State Board website.

16. Guard file/Consent Branch. V
(Aditya Neg )

'
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Annexure-C

Sampling Location : Final Outlet of STP Dharamshala after freatment
Sr. | Parameters Result for the Month of Limits Remarks
No.
July August | September October November | December
1 pH 7.28 7.50 7.61 7.24 7.42 Awaited 551090 Within Limit
2 TSS 17.0 19.0 15.0 25.0 74.0 Awaited 600 mg/1 Within Limit
3 COD 520 36.0 40.0 56.0 104.0 Awaited 250 mg/1 Within Limit
4 BOD 9.0 6.5 4.5 4.5 18.0 Awaited 350 mg/l Within Limit
5 Oil & Grease 0.4 0.16 Nil 0.12 0.84 Awaited 20 mg/l Within Limit
Sr. Parameters Sampling Location : Sampling Loecation : Charan limits Remarks
No. Charan Khad Up Stream Khad Down Stream STP
STP Dharamshala Dharamshala
July October July October

1 pH 7.46 7.67 742 .97 551090 Within Limit

2 Cond. (uS) 271 268 279 242

3 DO (mg/1) 7.8 7.6 13 7.8

4 COD (mg/) 2 3 3 2 250 mg/l Within Limit

5 BOD (mg/l) 0.1 0.1 0.1 0.1 30 mg/l Within Limit

6 F.C.(MPN/100ml) 2 - 6 -

7 T.C. (MPN/100ml) 70 - 94 -




8 NOs-N (mg/) | 0.2 0.09 0.37 0.17 45 Within Limit
y NH4-N (mg/l) Nil Nil Nil Nil 50 Within Limit
10 TDS (mg/l) 174 i71 175 159 500 Within Limit
11 | Total Hardness(mg/l) 110 118 112 70 300 Within Limit
12 CaCoO; 94 84 90 42
13 MgCO; 16 34 2 36
14 F (mg/l) 0.17 0.04 0.14 0.05 2 Within Limit
15 Boron(mg/1) ND ND ND 0.01 1 Within Limit
16 CI'(mg/1) 36.92 17.04 26.98 5.68 250 Within Limit
17 S04 (mg/l) 12.55 9.74 13.62 12.28 200 Within Limit
18 T- alkalinity 145 145 160 170 200 Within Limit
19 P-alkalinity Nil Nil Nil NIL
20 PO, (mg/) ND 0.05 0.04 0.03
21 Na'(mg/l) 5.14 3.22 6.2 4.18
22 K (mg/l) 0.78 0.32 0.86 0.38
23 Ca**(mg/l) 37.69 33.68 36.09 16.84 75 Within Limit
24 Mg (mg/) 3.9 8.3 5.37 0.78
25 TSS 15 2 19 4
26 Turbidity (NTU) 5 Nil 8 Nil
27 Na% - 3.55 - 10.3
28 SAR - 0.13 - 0.2
29 T.Cr (mg/l) - ND - ND 2 Within Limit
30 Cd (mg/l) - ND - ND 2 Within Limit
31 Pb” (mg/l) - ND - ND 0.1 Within Limit
32 Cu’ (mg/l) - ND - ND 3 Within Limit
33 Zn (mg/l) - 0.003 - 0.003 5 Within Limit
34 Ni' (mg/1) - ND - ND 3 Within Limit
35 Fe (mg/l) - ND - 0.259 3 Within Limit




Sa. Laramcers Sampung Locauon : Well at Down Stream MSW limits Remarks
No. dumping site Dharamshala
April October
1 pH 7.61 6.82 6.5-8.5 Within limit
2 Cond. (uS) 182.25 344
3 DO (mg/l) - -
4 COD (mg/) 3 1
5 BOD (mg/) 0.3 0.1
6 F.C.(MPN/100ml) 2 -
7 T.C. (MPN/100ml) 94 -
8 NOs-N (mg/) 0.73 0.06 45 Within limit
9 NH4-N (mg/l) Nil Nil
10 TDS (mg/) 126.0 225 500 Within limit
11 | Total 102.0 138 200 Within limit
Hardness(mg/l)
12 CaCO; 78 104
13 MgCO; 24 34
14 F (mg/) 0.21 0.08 | Within limit
15 Boron(mg/l) 0.23 0.02
16 Cl'(mg/) 38.34 12.78 250 Within limit
17 S04 (mg/) 48.3 19.62 200 Within limit
18 T- alkalinity 70 120 200 Within limit
19 P-alkalinity Nil Nil
20 PO4 (mg/) ND ND
21 TKNmg/l) Nil -
22 TFSmg/l) 83 -
23 Ca**(mg/) = 41.7
24 Mg (mg/l) - 8.3
25 TSS - 1
26 Turbidity (NTU) - Nil ) Within limit




27 Na% [ . 9.74 m |
po DAL | - 0.26
29 T.Cr” (mg/l) - ND 0.05 Within limit
30 Cd” (mg/1) - ND 0.003 Within limit
31 Pb” (mg/l) - ND 0.01 Within limit
32 Cu (mg/l) - ND 0.05 Within limit
33 Zn (mg/1) - 0.007 5 Within limit
34 Na’ (mg/) - 6.92
35 Fe” (mg/l) - 0.298 0.3 Within limit
36 K (mg/) - 0.44
Sample for the month of January 2020
Sr.No Location pH D.O. C.0.D. B.O.D TC FC Remarks
(5.5-9) (250 mg/1) (30 mg/l)
1 River Gaj water supply 8.14 7.8 1 0.1 33 2 Within limit
Scheme D/shala town
near D/shala Cantt
2 River Bather water 8.09 7.6 2 0.1 31 2 Within limit
supply scheme D/shala
town near Dal Lake
3 Charan Khad U/S 8.07 7.8 1 0.1 32 2 Within limit
Bhagsunag
4 Charan Khad U/S 7.98 7.9 1 0.1 46 2 Within limit
Dharamshala
] Charan Khad D/S 8.06 7.7 2 0.1 48 2 Within limit
Dharamshala




Annexiire - D

Vehicle Monitoring

Vehicle monitoring camp was conducted at Sakoh, Tehsil Dharamshala, Distt. Kangra, H.P. on
dated 23-10-2019 in which more than 100 vehicles were checked along with the traffic pc lice and
were made aware about the PUC’s, pressure horns, littering, etc,

A special campaign for the checking of the vehicles (light weight and heavy weight) was
conducted on dated: 24/07/2019 at 11:00 AM. near Hotel Gopal & Restaurant, Vill. Cha nbi, PO
Rait, Tehsil Shahpur, Kangra H.P. along with the Department of Transport. Department »f Food
& Civil Supply, Department of Police & manager of petrol pump, Hindustan Petroleur: Banoi.
During the course of checking, 84 number of light weight and heavy weight vehiclzs were
checked. Two numbers of fuel samples, one for petrol & one for diesel were drawn rand »mly on
the spot from the vehicles and were checked for any kind of adulteration and no such ¢ ase was
observed.

A special campaign for the checking of the vehicles (light weight and heavy weig 1t) was
conducted on dated: 29/08/2019 at 11:00 AM near Daulatpur (Takipur), Tehsil & Distt Kangra
H.P. along with the Department of Transport, Department of Food & Civil Supply, Depar ment of
Police & members of nearby two petrol pumps from Ranital. During the course of check ng, 102
number of light weight and heavy weight vehicles were checked. Ten numbers of fuel «amples,
four for petrol & six for diesel were drawn randomly on the spot from the vehicles a 1d were

checked for any kind of fuel adulteration and no such case was observed.
CRll

Dr. R.K. Nadda,
Environmental E iginetr,
HPSPCB, Dhar mshala



.Annexure-E

Ambient Air Monitoring Results (Kotwali Bazar Dharamshala)

| so, NO, NH; 0; RSPM | SPM
July 2019 0.4 1.4 0.4 1.0 9.0 12.0
August 2019 2.0 6.9 0.2 2.0 30.4 38.7
September 2019 2.0 6.6 0.0 2.0 41.0 52.0
October 2019 2.0 7.3 0.4 2.0 37.0 51.0
November 2019 2.0 6.5 0.4 2.0 26.0 37.0
December 2019 2.0 6.8 0.4 2.0 41.0 L 52.0 N

Ambient Air Monitoring Results (Dari)

SO, NO, NH; 0; RSPM SPM
July 2019 1.2 4.1 0.4 1.0 32.0 36.0
August 2019 2.0 5.0 0.2 1.5 28.4 37.8
September 2019 2.0 5.5 0.0 1.0 38.0 49.0
October 2019 2.0 6.2 0.4 2.0 30.0 . 410
November 2019 2.0 6.1 0.4 2.0 390 | 500
December 2019 2.0 3.2 0.4 2.0 45.0 43.0

Note: All the parameters are found within prescribed limits ,

~—




Annexure- R-1/2

H.P. STATE POLLUTION CONTROL BOARD
Regional Office: HIMUDA Shopping Complex, Hall No-5, Beasa Moar Kullu,

- XL Tehsil & Distt-Kullu-175101(HP), Phone: 01902-223149
| Website: http://hppcb.nic.in  e-mail: pcbrokullu@gmail.com

| No.HPSPCB /RO Kullw/I650/NGT file/Vol-VII1/2020- TS Dated- By —I-2s 9.9
i To

{i \/The Member Secretary,

I H.P. State Pollution Control Board,

E_ Shimla-171009 HP.

s

Subject: - Compliance of Hon'ble Tribunal orders dated 29.07.2019 in O.A. no. 635/2017 titled as
Ramesh Chand V/s State of H.P and Ors. :
i Sir,
; This is in reference to the order dated 29.07.2019 passed by Hon’ble National Green Tribunal in
‘0.A. No. 635/2017. In this regard, the compliance is submitted as under:-

1. There is no Consent to Establish-fresh has been granted by this office within the jurisdiction of MC Manali
area after 29.7.2019.

! 2. The D.G. sets are allowed to install only with Acoustic enclosure with exhausted mufflers and stack. It is
' also submitted that all the D.G. sets are installed as standby purpose only.

3. The Vehicles monitoring is conducted on in collaboration with the Indian Oil authorities’/RTOs/Police
authorities and other concerned authorities and challan are issued by police authorities in case any violation
is observed.

4. . The River monitoring around and within the M.C. Manali area is regularly conducted. As per the latest
results of river monitoring received for the month of November, 2019 the results of the points in and
around the MC, Manali are observed in Class-B. (copy of latest sample results is enclosed as Annexure-),

5. The Air Monitoring of Manali town is regularly conducted through NAMP station Manali. The latest
results of monitoring for the month of December, 2019 are observed meeting to the norms for S02, NOx,
NH3, RSPM &PM2.5. (copy of latest sample results is enclosed as Annexure-I1),

6. The Noise Monitoring of Manali town is also conducted by this office. Results of noise monitoring are
being regularly sent to District Administration and Police authorities for necessary action. (Copy of latest
sample results is enclosed as Annexure-I1l).

i 7. The ULBs are being regularly monitored in compliance of MSW Rules, 2016. It is also submitted that the
installation of Waste to Energy plant at Manali is under process and the same is completed and operational
upto the generation of RDF.

8. There is one no. common Sewage Treatment Plant of I&PH for handling & dispose off sewage within MC
Manali area, is also being regularly monitored by HPSPCB. The latest sample of STP was collected on 23-
12-2019 and results were found within limit except BOD for which notice has been issued to the EE,I&PH
Division-1, Kullu H.P vide no. PCB/RO Kullu (476) 1&PH/Vol-11/2010-3125 dated 15-01-2020. (Copy of
latest sample results is enclosed as Annexure-1V),

This office is ensuring all surveillance & regulatory action in case of violation to the standard for pollution
control is observed.

This is submitted for favor of kind information, please.

: : Ypursyfaithfully,
g Encl: As Above egional Officer, HPSPéﬂf{Kullu



\\ MINARS WATER QUALITY MONITORING DATA FOR THE MONTH OF NOVEMBER, 2019 N TNH.N
- Name of location with code No.. Classsific] DOC TOC | Temp. pH Cond. D.O. | cODp | BOD F.C. T.C. NO,-N| NO;- N
LS ation . °c uS | mgn | mgt | mgn | MPN | MPN | mgn | mgn | me
i /100ml_| /100m1
i B S T .
j U’s Slapper, Satluj River (1014 ) B_ 106.11L19| 12.15 [ 200 | 805 | 1480 | 54 12 | o1 13 110 Nil bl L
(2 [D5s Slapper, Satluj River after conf. of Beas River(1015 ) B 06.11.19 | 1145 | 180 | 817 | 1530 9.1 16 | 0.1 23 130 Nil Nil c.m.m
3 _|Exit of Dehar Power House, Beas River (1005 ) B 06.11.19) 12.00 | 19.0 | 813 | 1480 | 89 08 | 01 33 130 Nil Nil Nil
4_|D/s Bilaspur at Govindsagar (1291) B_10611.19] 900 | 210 | 836 | 1860 | o4 24 | 02 49 350 Nil | 0.103 | 0.56
5 _|U/’s Mandi, Beas River ( 1550) B 04.11.19 ] 1433 | 18.0 [ 8.14 | 1450 9.9 24 0.2 26 140 Nil Nil Nil
6_|D/s Mandi, Beas River (1006 ) C 04.11.19 ) 12.40 | 22.0 [ 859 | 1740 | 102 32 | 04 140 540 Nil 0.098 | 0.28
7_|Rewalsar Lake (2649 ) C 04.11.19 | 11.12 | 190 [ 708 | 1780 | 37 80.0 | 6.0 110 920 Nil 0.164 | 0.84
8 |D/s Mandi, Suketi Khudd (2607) B 04.11.19| 1320 | 18.0 | 831 | 3020 | 93 2.8 0.2 33 280 Nil 0.103 | 0.28
2_|R.Beas, U/s Pandoh Dam (101 0) B 04.11.19] 1630 | 19.0 | 7.98 | 118.0 8.9 24 0.2 40 280 Nil 0.036 Nil
10 |R.Beas, D/s Pandoh Dam (2603) B 04.11.19 | 15.17 | 200 | 7.95 | 98.0 93 32 | 03 70 280 Nil 0.046 Nil
11 |R.Beas, D/s Aut (1003) B 061119 | 12,10 | 11.0 [ 7.74 | 1000 | 83 1.2 0.1 31 150 Nil 0.026 Nil
12 [R.Sainj, D/s Largi (1090) B 06.11.19] 1325 | 13.0 | 812 | 1070 8.6 1.6 0.1 33 170 Nil 0.031" | Nil
13 |River Parvati, U/s Manikaran (2605) B 14.11.19| 1420 | 7.0 [ 8.18 | 1470 | 87 0.8 | 01 17 94 Nil - Nil Nil
14 |River Parvati, D/s Manikaran (2606) B 1411.19| 1405 | 7.0 | 758 | 740 8.7 0.8 | 01 33 170 Nil Nil Nil
15 [River Beas, U/s Manali (1001) B 05.11.19) 12.05 | 9.0 | 7.84 | 1050 | 96 12 | 01 21 120 Nil 0.031 Nil
16 |River Beas, D/s Manali (2601) B 05.11.19 | 14.30 | 10.0 | 732 | 1020 | 93 21800 70 350 Nil 0.031 | 0.8
17 [River Beas, U/s Kullu (2602) B 21.11.19 | 17.10 | 8.0 | 7.56 | 920 7.6 0.8 | 0.1 33 220 Nil 0.046 Nil
18 |River Beas, D/s Kullu (1002 ) B 211119 1530 | 90 [ 771 | 1250 | 738 20 | 02 49 350 Nil 0.113 | 028
19 |Parvati River, before conf. to R. Beas at Bhunter (1290) B 14.11.19 | 10.50 8.0 7.54 | 90.0 8.4 0.8 0.1 33 110 Nil Nil Nil
20 |Manalsu Nalla before conf. to R. Beas (3866) B 05.11.19 | 11.30 7.0 | 756 | 59.0 9.5 0.8 0.1 23 94 Nil Nil Nil
21 |Sarvari Nalla before conf. to R. Beas (3867) B 14.11.19 | 17.20 8.0 8.13 | 180.0 8.1 0.8 0.1 49 130 Nil Nil Nil
22 |Baragram Nalla before conf. to R. Beas (3868) B 05.11.19 | 16.10 | 12.0 | 7.48 | 87.0 9.5 3.2 0.3 49 240 Nil Nil Nil
23 |U/s Khairian Solid Waste Dumping Site Bilaspur(4032) B 06.11.19 | 9.15 22.0 | 837 | 188.0 9.2 2.0 0.2 33 170 Nil 0.087 Nil
24 |D/s Khairian Solid Waste Dumping Site Bilaspur(4033) B 06.11.19) 935 .| 21.0 | 833 189.0 8.9 2.8 0.2 49 240 Nil 0.103 056
25 |R. Beas D/s Manalsu Nalla( 4037) B 05.11.19 ) 1225 | 100 [ 7.77 | 85.0 9.3 08 | 0.1 3] 120 Nil | 0.046 ] Nil
26 |R. Tirthan before confluence to Rjver Sainj(4038) B 06.11.19 | 13.10 13.0 | 8.16 | 106.0 9.4 0.8 0.1 23 150 ’ﬂn’ﬂllﬂ,
.27 |R. Beas at Raison (4443) B 05.11.19( 1635 | 12.0 | 7.65 | 980 9.4 32 | 03 70 | 280 #Jﬂlﬂﬂ
28 |R. Beas D/s of WPF Manali(4444) B 05.11.19| 1345 | 104 [ 7.61 | 920 9.2 4.8 0.6 49 280 ,zlm_lfmmhl 028
29 [R. Beas D/s of WPF Kullu(4445) B 14.11.19) 1515 | 9.0 | 763 | 1220 | 78 40 | 05 79 350 lﬂ:l,o.ﬂllor&l
30 |Alhi River-Nog(Near WSS intake) Tributary of R. B 06.1L.19 | 10.55 | 20.0 | 845 | 1520 | 7.9 1.2 | 0.1 49 220 ’alllzl__”zﬂ
31 [Harabag (intake from BBMB source-BBMB Adit B 06.11.19 ] 1245 | 21.0 | 732 [ 4370 7.3 0.8 0.1 13 70 T
32 |Manalsu Nalla(WSS from Manali Town)U’s of old B 05.11.19 | 11.15 | 6.0 | 7.52 | s8.0 9.7 0.8 0.1 49 140 ol
33 [Khalada Nalla WSS Kullu Town(4477) B 14.11.19 | 16.30 11.0 | 7.47 | 189.0 8.2 0.8 0.1 13 70
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: MINARS WATER QUALITY MONITORING DATA FOR THE 5
F TBoron] o ess S I NG DATA FOR THE MONTH OF NOVEMBER, 2019
mg/l | mgi S0 g L Y, ha K Ca™ Mg"™ | Na% | SAR [Turbidity| Ficld Observations]  Bio- M i
. ~1 mg & o serva - it
g & mg/l . mg/l mg/l mg/l mg/l mg/| mg/l mg/l g - »ﬂozm 0- Monitoring
1 i Temp.
Saprobity | Diversity
WM.M “u m.m “ 5 M.M “w.wm u_# 350 | 0.006 | 834 | 216 | 2802 | 7.77 5 Index Index
: 043 | 8. : i 70.0 | 0.021 | 768 | 204 | 2962 | 1 .
90.0 | Nil ] 0.046 | 160 | 21.53 | il 500 | 0.031 | 7.65 | 204 | 26.42 _N.MN ww . -
112.0 | 0.089 | 0.074 | 9.0 [3657] 5.0 65.0 | 0.028 | 818 | 2.17 | 32.83 | 13.60 6.6 = =
wﬁww oz; Nil | 140 | 826 Nil 50.0 Nil 841 | 297 | 2322 | 12.15 16 7.00 052
1 044 | Nil | 160 ] 649 | 5.0 650 | Nil | 756 | 2.50 | 28.82 | 13.60 1.5 617 0.49
.0]0059] Nil [140]1356] il 350 | 0.037 | 897 | 266 | 4323 | 16.52 64.8 - -
190.0 [ 0069 | Nil [ 260 | 767 [ 100 95.0 | 0.168 | 7.09 | 2.87 | 46.44 | 17.49 7.4 - =
67.0 Nil | Nil | 90 ]295 Nil 45.0 Nil 862 | 297 | 24.82 | 6.80 0.5 = -
580 | 0.035| Nil | 9.0 | 6.78 Nil 350 1 0070 [ 841 | 216 | 17.61 | 632 1.6 = =
62.0 | 00251 Nil | 100 [11.99| Nil 35.0 Nil 561 | 250 | 2082 | 6.32 9.0 = =
64.0 0069 ] Nit | 70 [1651| Nil 40.0 Nil | 438 | 204 | 2082 | 8.75 2.0 - -
840 | Nil | Nil | 70 | 511 Nil 65.0 Nil | 592 | 2.16 | 2962 | 12.15 6.9 - -
400 | Nil | Nit | 5.0 [ 7.47 Nil 30.0 Nil | 442 | 243 | 1601 [ 291 4.6 - -
64.0 | Nil | Nil | 40 | 6.78 Nil 45.0 Nil | 546 | 297 | 2402 | 632 16.5 - -
60.0 | 0059 | Nil | 7.0 [17.89 | il 450 | 0015 | 464 | 266 | 21.62 | 7.29 5.8 = =
590 | 0.054 | Nil | 100 | 1455] Nil 550 | 0.025 | 862 | 2.87 | 1921 | 3.89 283 - -
710 | 00841 Nil | 11.0 [ 1858 ] Nil 550 | 0200 | 649 | 250 | 44.83 | 2235 8.1 - =
520 | Nil | Nil | 80 { 629 Nil 40.0 Nil | 298 | 204 | 2002 | 729 8.7 - -
360 | Nil | Nil | 60 | 570 Nil 30.0 Nil | 274 | 250 | 17.61 | 243 13 = =
1070 | Nil | Nit | 80 [ 6.19 Nil 60.0 Nil | 730 | 266 | 36.83 [ 11.66 0.9 = -
50.0 | Nil | Nil | 10.0 | 3.73 Nil 25.0 Nil | 761 | 250 | 1441 | 146 36 - =
115.0 | 0.040 | 0.052 ] 7.0 | 8.26 5.0 60.0 Nii | 768 | 2.85 | 28.82 | 16.52 4.0 - =
117.0 | 0.094 | 0.092 | 14.0 [ 9.63 5.0 65.0 Nil | 7.65 | 2.87 | 3122 | 12.15 5.7 = =
=00 | Nil | Nil | 30 | 747 Nil 35.0 | 0037 | 498 | 2.7 | 11.66 | 5.83 95 - =
Nil | 7.0 | 255 Nil 40.0 Nil | 427 | 266 | 2482 | 340 1.4 — 1 =
61.0 | 0.079
600 | 0.099 | Nil | 12.0 | 7.66 Nil 40.0 Nil | 730 | 250 | 2162 | 4.86 MM - —
530 | Nil | Nil | 40 | 727 Nil 45.0 Nil | 426 | 266 | 2002 | 3.40 D - —
260 | Ni_| Nil | 100 | 501 Nil 55.0 Nil | 761 | 259 | 2242 | 437 7 | -
- : i o0 | 1150 | Nil | 822 | 243 | 2891 | 6.80 0. = \ -
94.0 Nil Nil 13.0 | 2.55 23 —
. i i i 6.03 | 259 | 73.66 | 30.13 ; X =
. 0 | 1.87 Nil 160.0 | Nil
279.0 Nil Nil 7. i 51 - e
7 : ; i Nil | 3.09 | 217 | 1681 | 243 ;
320 | Nl | Nit | 60 | 157 Nil 40.0 D o — \c
—700 | Nl | Nil | 110 | 1.77 Nil 40.0 Nil | 528 | 2.85 | 41.63 .
Sr. Sci

It Officer
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Ambient Ajr Quality Data for the month of Dec-2019

Code Date Name of the | Area Class _lﬂ_.ﬂa hourly |4 hourly (4 hourly gﬂﬂﬂ@l@_w 4 hourly [4 hourly (4 hourly [4 hourly 8 hourly|[g hourly
monitoring Data Data Data Data Data Data Data Data Data Dats Data of [Data of
w::_.o: Value of |Value of Value of [Value of Value of |Value of Value of [Value of Value of [Value of RSPM | SPM  |spm SPM
502 Iso2  |so2 502 |so2 [so2 NOx INOx  INOx  [NoOg NOx  INOx  leam- [ppag. 10PM - JeAM - |2ppg. 10PM -
SAM- l10AM.- [2pp. |oppy. 1OPM- 2AM - l6aM- Jioan . IPM - [6PM - [10ppg. 2AM - [2pm {j0pM 6AM  2pM |10ppg 6AM
1AM {2PM [eppg 10PM 2AM  [gam 10AM2PM [6pM [10ppg 2AM  |6aM
670 12122019 | Swtion No--1, | Commercial | Manal: HP, BOL| BDL|  BpL BOL| 1900/ 1045] 13.6a] 933 —| =
4.12.3019 Nehru Par;, BDL| BDL|™ BOL| Bop [ BDL| Bop BDL 1364 1182 7136 BDL
6.12.20]9 Manali BDL| BDL| 401 BDL{  Bpr] BOL| 23] el 12.28] 1000
9122019 — —{ 401 "BDL  Bor BOL| s 10.00 1169 9.09
11.122019 e ——| BDL| 423 oy BDL| = —| lo4g 10.04 BDL
22| " BDL] . ;
16.12.2019 ——| _BDL| " BOL[  Bpop BDL| — BpL —| 1364|1228 gg3 BDL
18.12.2019 BOL| BDL| BDL BDL]  BDL] BOLI 1275 1323 .82 1353 BpL
23.12.2019 BOL| —401] 401 BDL| ™ Bpr] BDL| 1545 1739 16.83 1637 BDL
27.12.2019 BOL| 401 BDL 420 BDL] BDL| 903 1683 ,, 9.04 BDL
30122009 ] BDL|__ BOL” BDL| Bop HM —| T0es ) 1060

3 3 Qé
Jr. Environ ental Engineer : Assistant nvironmépkaj Engineer
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Ambierit Air Quality Data for the month of Dec- 2019

. urly |4 hourly |4 hourly |4 hourly [4 hourly |4 hourly |8 hourly|8 hourly]8 hourl 8 hourly[8 hourly|8 hourl
Code Date zua.n_.:.:_n AunGlan; | Clty: | Siate MH_H:.; w”_“._:q ”_”N:q_v. .W“_H:_w ”u“..“_:_w M“__M_ﬁ_u ”v””.» ’ Data ! Data ¢ Data Data Data Data of |Data e_.w Data e.& Data a..w Data oN Data e_.w

5“.»._”.__3 Value of |Value of | Value of | Value of | Value of | Value of | Value of [Value of | Value of | Value of | Value of | Value of |RSPM |RSPM |RSPM SPM SPM SPM
So2 SO2 502 SO2 SO2 SO2 NOx NOx NOx NOx NOx NOx 6AM- [2PM - [I10PM- |[6AM - |2PM- |10PM -

6AM- |10AM- [2PM- |6PM- |10PM- [2AM- [6AM- |10AM- [2PM- 6PM- [10PM.- 2aM- |2PM  |10PM [6aM  [2pM  [10PM  |6AM

10AM [2PM  |6PM 10PM  |2AM  |6AM  |10AM [2PM  |6PM 10PM  |2AM  [6AM

671 [3.12.2019 Station No.-II,| Residential |Manali| H.P. BDL| BDL] BDL] BDL| BDL| BDL BDL BDL BDL BDL BDL BDL] 47.12] 64.58] 13.07] 70.88] 101.14] 31.25
5.12.2019 Hadimba BDL| BDL|] BDL|] BDL BDL| BDL BDL| BDL BDL BDL BDL BDL) 49.62] 7438 6.06] 71.02] 13740 14.02
7.12.2019 Road, Manali BDL| BDL| BDL| BDL BDL| BDL BDL BDL BDL 9.54 BDL BDL| 34.09] 75.17| 29.55] 96.97| 15525 40.15
10.12.2019 BDL| BDL| BDL[ BDL — p— BDL BDL BDL BDL —_ —| 6422 7390 —| 106.97] 160.70 —
17.12.2019 BDL| BDL| BDL BDL| BDL BDL BDL BDL BDL BDL BDL BDL| 28.03] 44.12] 2083 51.52] 8422 2893
19.12.2019 BDL BDL| BDL BDL| BDL BDL BDL BDL BDL[ 1435 BDL BDL| 65.77] 86.73| 37.50| 115.15] 166.05| 4261
21.12.2019 BDL BOL| BDL| BDL| BDL] BOL| 1047 BDL| BDL BDL BDL BDL| 2746| 53.60f 2557 4753 7027] 39.58
24.12.2019 BOL)] BDL| BDL| BDLy BDL| BDL| BDL| BDL| BDL BDL|] BDL| BDL| 49.81] 7s5.86] 19.51] 119.89| 18201 7708
26.12.2019 BDL 4.11 — 4.01 — — BDL BDL Fou BDL —_— —| 8373 8364 —| 197.13] 159.09 e
28.12.2019 BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL| 6594] 74.05| 23.86] 91.55] 154.55| 63.64
31.12.2019 BOL| BDL| BDL| BDL - -] BpL| BDL| BoL| BDL _ —| 7401] 80.68 —| 114.20] 156.06 —

~ o
Jr. Environmental Engineer

)

Assistanlt Envir

ental Engineer



Table C :

- National Air Quality Data for SO,, NOx,

RSPM and SPM Monitored by H.P State Pollution Control Board Kullu.

City:- Manali.
State:- Himachal Pradesh
Sr. LOCATION Sta. Month & SO, NO, RSPM SPM
No. Code Year
N SD SD SD GM AM SD MAX GM
Station No.-I,
1 Nehru Park, 670 Dec 2019 | 51 0.72 4,22 24.68 57.31 140.67{63.21|248.30 123.61
Manali
Station No.-II,
2 |Hadimba Road, 671 Dec 2019 | 59 .38 1.61 24.62 4433 98.23 151.391 197.13 | 82.94
Manali
Kindly fill in -R, if station fall in Residential area, I, if station fall in Industrial Area, S, if station fal] in sensitive area.
Note:-
= Number of observations (in days )
A.M. = Arthematic mean in pg/m’
S.D = Standard Deviation
MAX. = Maximum valye (24 hours average in pg/m’ )
G.M = Geomatric Mean in pg/m’
nmental Engineer Assista nvir ental Engineer



Ambient Air Quality Data for the month of Dec-2019

£
3 . 8 hourly Datn |8 hourly Data (8 hourly Data |24 hourly Data
cole o P"m“leloxi-‘lzrhL AEEEE o e Vull‘:ll::ro)l" N:I; Value of NH3  |Value of NH3 | Value of PM 2.5
m:;:uloon ’ 6AM -2PM  |2PM - 10PM  |10PM - 6AM  [GAM - 6AM
670 [02.12.2019 Station No.-1, | Commercial | Manali | H.P. 4.99 L 77| E—— 33.87
04.12.2019 Nehru Park, 4.29 4.55 1.76 16.82
06.12.2019 el 2.37 2.20 2.07 20.80
oo.r22006 | 1 1 | e 3.45 3.16 26.08
nazere | 1 = 3.68 3.33 25.43
16.12.2019 6.84 5.11 2.98 15.64
18.12.2019 4,90 4.34 3.33 25.12
23.12.2019 4.46 4.90 3.51 28.69
27.12.2019 4,55 4.39 3.51 30.75
30.12.2019 5.10 396 @ ----- 20.55
Code Date Name of the Area Class City State |8 hourly Data |8 hourly Data (8 hourly Data |24 hourly Data
monitoring Value of NH3 |Value of NH3 |Value of NH3 |Value of PM 2.5
station 6AM -2PM  [2PM - 10PM  [IOPN - 6AM  [GAM - GANI
671 (03.12.2019 [Station No.-ll,| Residential | Manali | H.P. 3.00 2.98 0.80 12.60
03202009, | Hadimbe 4.64 4.11 3.16 12.85
Road, Manali
07.12.2019 2.63 2.37 1.76 16.80
10.12.2019 4.39 335 00 ----- 29.38
17.12.2019 3.94 3.36 2.46 15.33
19.12.2019 5.60 4.51 2.90 24.33
21.12.2019 4.06 3.42 1.94 15.10
24.12.2019 4.46 3.98 3.24 16.85
26.12.2019 3.77 4,74 eeee- 19.44
28.12.2019 3.46 2.55 2.02 21.65
31.12.2019 5.08 3771 - 31.05

Jr. Environmental Engineer

W

me»g%g"
Asstt\Environmental Engineer



i Table C :- National Air Quality Data for NH; Monitored by H.P State Pollution Control Board Kullu.

City:- Manali.
State:- Himachal Pradesh
NH; PM25
Sr. No. LOCATION Stn. Type | Stn.Code | Month & Year
N AM SD MAX N AM SD MAX GM
Station No.-1
i - 96 1.17 6.84 10 2438 5.91 33.87 23.70
1 Nehru Park, Manali C 670 Nov.-2019 26 39
Station No.-II, ,
2 FadiiibaiRoad; Masah R 671 Nov.-2019 30 341 1.07 5.60 11 19.58 6.34 31.05 18.72

Kindly fill in -R, if station fall in Residential area, L. if station fall in Industrial Area, S | if station fall in sensitive area.
Note:-

N = Number of observations (in days)

A-M. = Arthematic mean in pg/m’
S.D = Standard Deviation

MAX. = Maximum value (24 hours average in :m\au )

Jr. i i Y .
r. Environmental Engineer Asstt. Knvironmghtal Engineer

1FF




> w)

~—

%

AIR QUALITY INDEX (AQI) OF NAMP STATIONS, MAN é!:!E

i

STATION NO. - I, NEHRU PARK, MANALI MONTH -Dec, 2019 4

i SO, NOx NH, RSPM S

'Y (24 Hrs. (24 Hrs. (24 Hrs, (24 Hrs. PM 25 A

Date Avg) ' Avg.) Avg.) Avg.) (24 Hrs. Avg.) : AQI
02.12.2019 3.06 10.83 5.16 65.39 33.87 | B9EE65
04.12.2019 214 9.92 353 65.72 16.82 1) j 066
06.12.2019 2.31 11.59 221 56.50 20.80 W57
09.12.2019 2.72 9.79 3.30 66.11 26.08 [ “{%"66"
11.12.2019 2.86 9.10 3.51 59.66 25438 60
16.12.2019 1.85 11.64 497 39.86 15.64 R
18.12.2019 1.89 10.89 4.19 64.02 25.12 |8
23.12.2019 2.94 13.49 4.29 65.28 28.69 [ 165
27.12.2019 2.97 11.36 4.15 74.00 30.75 R4
30.12.2019 2.50 12.72 4.53 83.88 20.55 |1 84
STATION NO. - 11, HADIMBA ROAD, MANALI MONTH -Dec, 2019
SO, | NOx NH, RSPM
(24 Hrs. (24 Hrs, (24 Hrs, (24 Hrs. PM25
Date Avg) Avg) Avg,) Avg) (24 Hrs. Avg.) - AQI
03.12.2019 2.02 497 2.26 41.59 12.60 |55
05.12.2019 1.60 5.52 3.97 43.35 1285
07.12.2019 1.77 5.36 2.26 46.27 16.80 %2 7
10.12.2019 2.86 5.66 3.87 69.06 29.38| % 9
17.12.2019 1.78 5.62 3.25 30.99 15.33 |84
19.12.2019 1.77 6.98 433 63.33 2433|355 5 h
21.12.2019 1.87 T 3.14 35.54 15.10
24.12.2019 2.44 5.49 3.90 48.39] . 16.85
26.12.2019 3.51 7.09 425 86.18] : 19.44|8% 2
28.12.2019 2.08 5.43 2.68 54.62 21.65 5
34 2.08 5.89 4.41 77.34 31.05 |28 2
HMinimal Impact Breathing discomfort to people on prolonged exposure

inor breathing discomfort
5 -{to sensitive people
Moderate Breathing discomfort to the
(101-200) people with lung, heart

Note :- « :- Monitoring conducted below 16 Hrs.

Fuwtt Ypds

JEE EE



’;/. “  Certificate for Ambient Air Quality Data Under National Air Monitoring

= Programme (NAMP)
1. Name of Monitoring Agency : HPSPCB Kullu
2, Bill for Period - Month : December Year: 2019
City : Manali State : H.P.

3. Details of Amount to be released:- Rs. 48000.00 as Salary + Rs. 26667.00 as
sampling and analysis charges for both the
stations.

Total Amount to be released:- Rs. 74667.00 per month (Rupees Seventy Four
Thousand Six Hundred and Sixty Seven Only)

S. No. | Monitoring Station Parameters No. of days Remarks

Monitored

1. Station No.-I, SO, 10

Nehru Park, Manali NOx 10

(670) NH; 10

RSPM 10

PM ;s 10

SPM 10

2. Station No.-II, SO, 11

Hadimba Road, Manali | NOx ' 11

(671) NH; 11

2 RSPM 11

PM ;5 11

SPM 11

This is to certify that data as per details mentioned above has been sent through email to
CPCB and payment for operation and maintenance cost under NAMP may be released.

Note:-

1) No. of days with monitoring carried out for 16 or more hours a day
2) Bill is to be submitted on a monthly basis separately for each city.

JEE Member Secretary




ANMNEURE =24 . ‘
Regional Office: HIMUDA, Shopping Complex Hall No-5, Beasa Moar- Kullu, @6
Distt-Kullu, Pin-175101 (Phone: 01902-223149)

Website: http://hppcb.nic.in e-mail: pcbrokullu@gmail.com

) Detail of Noise Monitoring Program
i Name of Regional Office: Kullu
Month and Year: December-2019
Date Location Detall of Sampling Aren/Zone
Sllence Resldentinl Commercial Industrial
Lady Wellington PCB.Office Bullding | The MallManall | Near Hotel IBEX
Hospltal
Noise Level
LR ; 5.8 ;
/ i dBCA} 4.2 54.8 6 ‘658
/ Day Time | | ioit in dB(A) 50.0 55.0 65.0 750
/ e LI Within Limi
‘} 07.12.2009 | Manali Remarks , Above Limit Within Limit Above Limit ithin Limit
Noise Level
7 52.1
in dBUA) 39.4 443 49
Night Timef | i it in dB(A) 400 45.0 55.0 700
/ Remarks Within Limit Within Limit Within limit  Within Limit
Noise Level
2. 66.8
in dB(A) 492 55.6 623
Day Time | Limit in dB(A) | 50.0 55.0 65.0 75.0
Remarks Within Limit Above Limit Within Limit Within Limit
14.12.2019 Manali W Tavdl
Q1S€ Leve
: 47. 520
i JBIA) 4L 422 3
Night Timel . i in dB(A) 40.0 450 55.0 70.0
Remarks Above Limit Within Limit Within Limit Within Limit
Noise Level
51, . . 62.4
in dB(A) 1.6 534 61.8
Day Time | it in dB(A) 50.0 550 65.0 750
. Remarks Above Limit Within Limit Within Limit Within Limit
19 12.2019 | Manali e
olse Leve
g 39.7 416 453 481
Night Timef | ;i1 in dB(A) 40.0 450 55.0 200
Remarks Within Limit Within Limit Within Limit Within Limit
Noise Level
in dB(A) o 544 60.4 63.4
Day Time || imit in dB(A) 50.0 550 . 50
Remarks Above Limit Within Limit Within Limi ithin Limi
23.12.2019 | Manali 1 ime ithin Limil Within Limit
Noise Level
oo 423 427 483 50.2
ight Ti :
Night Time " & it in dB(A) 40.0 45.0 $5.0 70.0
Remarks _ Above Limit Within Limit Within Limit Within Limit
Junior Envitonigfital Engineer = Sign qur egional Officer

i
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